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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI
Original Application No. 311 of 2022

IN THE MATTER OF:

DR. JEET SINGH YADAV ' .APPLICANT
VERSUS
GOVT. OF NCT OF DELHI & ORS. ..RESPONDENTS
INDEX
5.No. Particulars Page No.
1. Response/ Reply on behalf of Respondent No.3- Delhi 1-3

Development Authority along with supporting Affidavit

2. Annexure R3/1: Copy of letter bearing no. DIB/ACE
(P)-4/2022/ 8877-8884 dated 21.11.2022 issued by the | 4-11
Delhi Jal Board/ Respondent No. 4 providing details of
water bodies and lakes retained by it.

3. Annexure R3/2: Copy of letter date dated 16.12.2022
bearing no. F.54(191) SWD-9(DPD-1YDDA/A/300| 12-13
along with Cheque bearing No. 267166.

4, Vakalatnama 14
A
@ Ul/
Respondent No.3
Date: 04.02.2023 Through:

Place: New Delhi

ISHAAN SHARMA

Advocate for the Respondent No.3-DDA
O: Chamber 16A, Lawyers’ Chambers,
Patiala House Court, New Delhi-110001

Email: advocateishaansharma@gmail.com
Ph.: +91-9555777622




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEW DELHI
Original Application No. 311 of 2022

IN THE MATTER OF:

DR. JEET SINGH YADAV APPLICANT
VERSUS

GOVT. OF NCT OF DELHI & ORS. ..RESPONDENTS

RESPONSE/ REPLY ON BEHALF OF RESPONDENT NO. 3- DELHI
DEVELOPMENT _AUTHORITY ALONG WITH _SUPPORTING
AFFIDAVIT.

MOST RESPECTFULLY SHOWETH:

1. That the present Reply is being filed on behalf of Delhi Development
Authority/ Respondent No. 3 (“DDA™/ “Answering Respondent™) in
terms of the order passed by this Hon’ble Tribunal on 29.11.2022.

2. That vide order dated 15.09.2022, this Hon’ble Tribunal was pleased to
implead the Answering Respondent as Respondent No. 3 and direct filing

of response.

3. That it is most respectfully submitted that the Answering Respondent is
confining the present short response/ reply to the status of Shishuwala
pond only and seeks some time from this Hon’ble Tribunal to file
additional response/ reply in relation to other ponds, namely, Shangushar,
Guga, Johdi and Guhli. Further, the Answering Respondent craves liberty
to file detailed response/ reply, if so directed by this Hon’ble Tribunal.

4. At the outset, it is humbly stated that the Answering Respondent denies
all averments made by the Applicant in relation to the Answering
Respondent insofar as they are contrary or inconsistent with the contents
of the present reply. Nothing may be deemed to be admitted for want of
traverse. It is submitted that the Answering Respondent .hgfb committed
any act or omission that is contrary to law or the procedr:lre established

by law.
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5. That as per the revenue records maintained by the Answe%g
Respondent, Shishuwala pond admeasures 16 Bigha and 5 Biswa (Khasra
No. 190/1). It is submitted that the said water body is currently retained
by the Delhi Jai Board i.e. Respondent No. 4 and is under construction/
commissioning phase. It is only after completion of the commission work
that the Delhi Jal Board/ Respondent No.4 will hand over the same to the
Answering Respondent. A copy of letter bearing no. DJB/ACE (P)-
4/2022/ 8877-8884 dated 21.11.2022 issued by the Delhi Jal Board/
Respondent No. 4 providing details of water bodies and lakes retained by

it has been annexed hereto and marked as Annexure R3/1.

6. That it is also pertinent to mention that the matter of encroachment on the
said land is also being monitored by the Hon'ble High Court of Delhi, in
the matter of Shri Roshan Lal v. Government of NCT of Delhi & Ors.
[W.P.(C)4215/2021]. The Land Survey/ Demarcation is being conducted
by the Sub-Divisional Magistrate, Punjabi Bagh, Government of NCT of
Delhi to identify encroachment. Further, in terms of the order of the
Hon’ble High Court dated 22.08.2022 (passed in the aforementioned
matter), the Answering Respondent has already issued a Cheque bearing
No. 267166 dated 15.12.2022, amounting to INR 2,23,300/- in favour of
MJs Intech Engineering along with a letter dated 16.12.2022 bearing no.
F.54(191) SWD-9(DPD-1)/DDA/A/800. A copy of letter date dated
16.12.2022 bearing no. F.54(191) SWD-9(DPD-1)/DDA/A/800 along
with Cheque bearing No. 267166 is annexed hereto and marked as
Annexure R3/2.

7. That, in view of the above facts and circumstances of the case, the
captioned original Application may be dismissed qua the Answering

Respondent.

et

Respondent No.3

Date: 04.02.2023 Through:
Place: New Delhi : W -

ISHAAN SHARMA

Advocate for the Respondent No.3-DDA
O: Chamber 16A, Lawyers’ Chambers,
Patiala House Court, New Delhi-110001

Email: advocateishaansharma@gmail.com

Ph.: +91-9555777622



- BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH AT NEW DELHI
Original Application No. 311 of 2022

IN THE MATTER OF:
DR. JEET SINGH YADAYV . APPLICANT
VERSUS
GOVT. OF NCT OF DELHI & ORS. ..RESPONDENTS
AFFIDAVIT

I, R K 40?4/ sio {H-7 - & -g/y&_gged about

years do hereby solemnly affirm and state as under:

1. | state that I am presently working as < E,// &f W/ !
Delhi Development Autherity and as such, in my official capacity and based on
records maintained in the office, am conversant with the facts of the case and
competent to swear this affidavit on behalf of Delhi Development Authority/
Defendant.

2, [ state that [ have read and understood the contents of the accompanying
response/ reply, which has been drafted by the Counsel under my instructions.

- No part of it is false and nothing material has been concealed therefrom.

3. That the annexures filed along with the reply are true/ correct copies of
their respective originals.
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ANNEXURET R3]

DELHI JAL BOARD (Govt. of N.C.T. of Delhi)

1fi-

OFFICE OF A.C.E. (P) - 4 o
Room No. 29, B-Building, Varunalaya, Jhandewalan -
= DELHI-110005
ﬁ};;;? E-mail: djbwaterbody@gmail.com
No. DJBIACE (P)-4/2022/ %8733 — BRI Y Dated: 21.11.2022

To,

The Superintending Engineer,
Hort. Civil Circle-1/DDA,
(Nodal Officer Water Body),
Yamuna Sports Complex,
Gate no.-1, Surajmal Vihar,
New Delhi-110092

Subject: Details of Additional Water Bodies and Lakes being Handed Over to DDA
and list of balance Water Bodies and Lakes retained by DJB.

Sir,

Please find enclosed herewith the list of 56 Nos. of Water Bodies as Annexure — 1

along with the current status of rejuvenation reiated work.
(smos)

Among these water bodies at serial number 1.2, 4 to 10, 12 to 25 the rejuvenation
trealment plant bas been completed and commissioned. These are now under one year
Q&M period. These are hereby handed over to DDA with immediate effect.

{rnes )

The water body at serial number 3,11,27 29 to 36 are under construction /
commissioning phase and shall be handed over after the c-:aﬁméssioning of these water
podies in due course of time.

The list of the water bedies where rejuvenation work estimate were under process
are also returned with immediate effect is as under:
1. The water body at serial number 28.
2. The water bodies proposed under AMRUT mentioned between serial number
37 to 56.

The Hauz Khas Lake, Smriti Van Vasant Kunj Lake rejuvenation work may also be
taken up by DDA with immediate effect. The cleaning work of Sanjay Van (Lake 1 - 4)
considered under AMRUT is also returned to DDA.
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The Lakes owned by DDA where rejuvenation related work by DJB is in progress are
as under

Pt

Sanjay Lake: Lake cleaning work along with laying of pipe line from Kondli STP
to this lake is under execution.

Bhalswa Lake: The Construction of intercepting drain along with cleaning for a
width of 20 meter from the bank is in progress. .

Tikri Khurd Lake: The work of laying of effluent line from Narela STP to the lake

i In progress.

After completion of the above works, these shall also be handed over to DDA for
further necessary action.

It is requested to take over the handed over water body and lake as per the above
detail on as on where basis. May please acknowledge the receipt of this letter and
preferably fix schedule to take over these water bodies / lake within a week from the date

of issuance of this letter.
SA /-
(Anil Bharti)
Encl. As ahove ACE (P) 4

Copy for kind information & records:

1, PSto CEQ,DJB

2. Member(Ws)

3. CE(QCMWEB)

4. Dy.SE(WB)-I -{—;

F ol _”I/%-/ﬂ,—
M/ éﬁﬁ

7/
ACE (P) 4
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STATUS OF DDA 56 NOS. WATER BODIES

Revenue

As per Actual

Status!

S.Na. . w Kh No.fA - ;
° ! District ater Body asra No.fareas Data af Start Date c.m Datc of Start  Date 2f Completion; Lixely date of zo—xiztien
. i ; Campletion . :
| :
Burari (4} & 193/2(08- 11} & 150 _,
Central Kamalpur Majra | (07-13} Total area {16- . 12.08.2020 11.11 2020 12.08.2020 | 31033022
i Burari{d) 04) I
i _
Burari (4) & 148 (12.15 CoNSIrucT o7 Wware 187 T £1sS
; 2 Central . Kamaipur Majra (2 €3.10 2019 02.04.2020 03.10.2019 : 20042032 LB L vear O& ="
! i as per kathani : .
Burari (a) : 180422 5 »opn
! w | Aftsr comm s
| 3 ‘ New Deihi Todapur 114 (8-13) 04.08.2020 03.02.2021 04.08.2020 31102027 shall stz under b s
J— | ~
|
4 _ North thrahimpur fa) 113/2(3-19) 03.10.2019 02.01 7020 03.10.2019 20,Ca.2022
; i .
ﬁ | CONSTULTIoN wers 2o rapiates
E North Hiranki (a) 534, 535 (12-13} 08.11.2019 07.04.2020 £9.11.2019 31032022 & 1year OSM work snging on:
: ¥ :
, _ 7 ACIITsingrogress
Mﬁ _J Construction wers conrniatad
6 _ North Siraspur (a) 162 (14-10) 08.11.2019 07.04.2020 08.11.2019 31032032 __m. 1yesr QRN wark endicg o-
! ¢ 3003, :
i i : anstruct
! | Thak - 3g- ;
71 Homk Narga ) skian | 81{14 W.HN” {9-13) 03.10.2019 02.042020 03.10.2012 | 20043022 year O&
! () totaiH(24-07) N 15,0823 1 n oropess
! L. -
I t X
_,_ m i CConstrucTion act Tomaieneg
g i florth Nangl puna 48min (3-11.1/2) 04.08.2020 03.02.2021% 04.08.7020 ! 31032022 G 1year OSN aorkending or
: ] i ._ D23 snproziess
P ] ) o s
: h [c}95 {2-04a) ¢ Corstrulsion «or
a | NorthWest ! Ranikhera{C] 96(0-19) total 12.08 2020 11.11 2020 12.08.2020 31032022 “& Ly=ar 08w

1

{

Lo

areg [3-03)

1ad

C.23 23 s orogress,
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STATUS OF DDA 56 NOS. WATER mOG_mm -

r N _ ’ i ) As per W.a, ]@‘ As Umﬂwmﬂrm_:

S ND. Revenue _ Water Body . Whasra No/Arcas Date of o seanss/ .
X District ! Date of Start i v Date of Start Date of Completion: Likely data of eompletion
o L o _ Campletion 1 } o
| - _ Censtruction wor camalatag
n Norh West Karalala) 55/27 (01-10) 03.10.2019 02012020 03.10.2018 20.04 2022 & 1 year &\t work annirg or
% 19.04.22 1510 prograss
B , . ) jv ) .“, ‘ - Commissioning in prograss ’
13 Norhwes: | MORE-FUTMAIR ] o 1138 04.08.2020 03.02.2021 04.08,2020 _ 30.09 2022 Followed by O&M of C1 vear -
; (d under this comtract.
- . ;
Mehrauit i _ Construction wark completad
12 South (Kishangarky | Soruy van[Near 12 08.2020 11.11.2020 12082020 | 31032022 | L year O&M work enging o
; Naela Hauz) ] o .
: ﬁ Sanjay Van ﬁ 30.03.23 isin prograss.
- — e —_ . —
h Canstruction work cormpie -ed
! Sguth \ Dera Mandi(a} 444{18-13) 03.10.2019 " 02.04.2020 03.10.2019 2004 2027 & 1 year Q&M work snding =~
, k 15.04.23is in pregrass
- , e . —
. R , Canszruction work comelered
.4 SowthWest |laffarpurkalan-l B9E(7-1R) ‘ 12,08.2020 11.11.2020 12.08.2020 31.03.2022 & 1 year O&M work anding or
“ : _ _ 30.03.23 isin progmys

' i Construction wark completsd

15 SouthWest | Jaffarpur Kaian-2 473(e-1) 12.08 2020 11.11.2020 12 0&.2020 31.03.2022 & 1 year O&M work anding or
! ! 30.03.23 is in progress.
_— vt ! ————— T P
R _ _ ) ‘
_ : Construction work complered
iG | Deulatpur 61{06-12) 03.10.2019 02.01.2020 n310.z018 20042022 & 1 year Q&M work ending o
_ | 18.04.2 s in progress
R , . SN | e
_ . i Construction wark completed
7o | 72/2{89) 03.10.2018 £2.01.2020 03.10.2019 | 2004 2022 1& 1 year O&M work ending or
! % ] 19.04.23is in prograss
! ! ‘, ,_ Construction wofk Lomp 2ed
! : 15%{24-14) 08.11 2019 07.04.2020 08 11,2019 IR0 & Lvear D&M workanding on

& Tyoar Q&M workending oa-
00 I proy s

30.12 2019 20.GG.2020 JV2019

I5(13-17)

B st
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;o _
/ \
o STATUS OF DDA S6 NOS. WATER BODIES -
E : As per W.0. ! T T A per >n._..u_ | i o o
ey : N e il - 51 ;
S.No, m,i..._”_wm Water Endy Khasma No./areas [ T Date of - N u,uu.._«. i
District | Date of Start f Compiletion Date of Start . Date af Completior  27valy Jaz2 of Zemanletiar !
— . T TR e Saiois T e T
Taipur Khyrg | ST119-181 2800 Da082020 | 03022021 | £4.08.20%0 3193.233% A e
i ; tctal arga : i
_ , ,
2 South West , Chawala {8] ' 182(5-1%) 04 082020 03.02.2021 04,08.2020 30.06.00:7
_ |
al1za{eldB1/14/3 1 :
o west seiay (178 EQ 3 15 12.08.2020 11112020 | 12082020 31.63.2022
_ _ M,
Co-stryciiom work Soempato s
2 ehwal (b} 8E(08-11) 03.10.2019 02.01.2020 03.10.2018 20043022 & fvesr OFMwok endrg -
19 0=.053 5 F oTograns
W, : Lenstructicn work coiigietas
22 Tkari Xglan {6} : 481{04.01) 30.12 2019 29.06.2020 20,12.2019 31032022 TR lyear Q&M worvendeg &
: 203,23 s orageaes
i
284min(06- 14-1/2 i
& iz [ Theaelani) J,Npuﬂo.u“ /2 014.08.2020 03.02.2071 £4.05 2020 31952012
. | R i
‘ ; I ss/130a- 1a)1a02 | _
2t : ; . | Q& oF 01 year i1 crogre
s e ISMWE n_wuw iz T 16(e 10)17(6-2)18(5] 04082020 | 03.02.2021 04082020 1 30042002 SN QT D1 yearin Tragress
N . i STaeT s SO TTas,
: {b I atomis{22-19) ! N
7 sangoth ! {a} 99(36-4) 0408.2020 . 03.02.2021 04.05.2020 31122072 &M work s p
22 ; Shahpur latt | - & - - - [9R ynder provainien
— —_— — - ’ e —— w —
i 1
]
Jangal Thakran | e/3 (216} 4(04- :w_ , Lk
25 rame m:mm BEEN L 704- 16) 8(04-16) 09.03.2022 09.09.2023 | 10032022 | RLO320IS s
) e total= {17-04) | : cogrmi
i H i
| e e = PO
H o - o - - f= i
3 poes et Ladpur 71122/3, 2302, 381 | g oy o0 10.02.2022 31030003 ds
” - . P ;?&: S — e e .
T 31 Hemhwest | Gheware ] 09032622 | 1003 .uP 31032073 D
27 werthwest | BudbpurBiepur 33 05 03 2022 "09.002022 | 4
33 - Seciti van 94,08 2020 03.02202 A 0408 no,o 31 1200 B
{7337 couth west | Chawals T nnirs | o408 w2 7 capslono b 3ld2.2022 R
S m).:.|a4>.mj T ditrasns | lstiEmiB1n) ol I ovoszozd T Tmnazaoc .

ral
i,
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STATUS OF DOA 56 NOS. WATER BEODIES

\‘r._a.&:bm - L

T T T

oo _ Reven i _ ’ As per w.0. | As per Actual Stawws/ “
e ue - ) , .
‘ 3N | District m Water gody k Khazra No./Areas Date of Start nam:mna_mmw“_: 4 Date of Start Date of Completion |  Likely date of campletion _
Lo - . i )
ioas ! West Mundka [c | H 120/1 {16-5] 04.08.2020 03.02.2021 04.08 2020 31.12.2022 do
| ! 175 &179 total ares AMRUT 2.0 |
otal are )
L % Central | Mukandpur g.07) - - - Likely date of Completion is
‘ y Q8- B lune' 2023 i
| AMRUT 2.0 |
_ 38 ‘ Nerth Bawana () 206/1min (09-17) - - - Likeiy date of Completicnis |
' : sune' 2023
i It . — . _SdE ek
T — AMALT 2.0
i I - H
| . Vory | HolambiKalan | 96/7004- 0175011 ) ‘ ) Likely date of Comgletion s
: {a) 06} Total - 15-10) une' 2023
,_lil}“ - - .. i AMRLIT 2.0 |
| { - [ .
;a0 Morth Khera kalan {B) 39//26 (18-16) - - _ - i Likely date of Completion is W
i : _ iune' 2023 i
i [ ) AMAUT 2.0 I
_, .58 North tam Pur(c) * 50//dmin (3-8) - - - Likely date of Completionis |
i [ . ; 1 .....‘-“_.cnmeimri
| ! _ I AMAUT 2.0 !
42| North _ Lam Pur{d) S0/ (4. 161 - - - Likely date of Completion s |
‘ ) G . . ~ ) June’ 3023 |
: w , AMRUT 2,0 |
! L Nerh Lam Fur{e} 50477 (8-16) - , - . Likely date of Comptetion is |
R i ~ June’ 2023 m
e AMRUT 20
shonda Gujran _
North East g %h m&m_._nﬁ - - - Likely date of Campletion is V
2 L! \
June’ 2023
) ’ AMRUT 2.0
[ as North East g Usmanpur F/89 - - - Likely date of Completion is
i
H [ | . N 1 line' 2023 N
! f | _ AMRLUT 2.0
I a6 1 MNarhwest Kanjhawla [A) 32/2(5-10} - - - Likzly Zate of Comptetion is
: | i June’ 2623 |
‘ m ,. I T AMRUT 20
H a7 | South £ast M Chaicchifia - - - Likely date of Completion is
wJ|||.|H|. | S o |_|’ . . o unet2023
; i ‘ ! | ARRUT 2.0
‘ 43 _ Seeuth bagt _ Aali ‘ 169173278 - . R . Likely date of Campletion is
— , L S Jyne' 2023
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STATUS OF DDA 55 NOS, WATER BOGIES

As per W.0,

Cateof

sttusd
Llinly <hate af cismpletion

As 1:«)2.::.
|

i
Late af compaletion

1O
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Revenue
5.No. L
. ! District
| |
£9 South East
L
.52 South Wast

,_
_

Kilakarl F/56

., Oaulat pur {€)

i Dhool Siras {B)

[

84 min {DIRA)

11103}

85(7-13} |

Goyla khurd (A}

Samaspur Khalsa

]
|
9/29(10-9) \

36/67(15-12)

[T South West |
i (ol
R - |I+ - _
55 Suuth West Tajpur
56 Yiest

Date of S1art

Cornplelinn

Dale of Start

AMIRLE 11
y thale af Comph

Flkeiy dhate ot f
Tt 201

AR 20

ARRLTY 2 0
Iy thote of Camply

T

Eikely

Likely <da

w20

L Iy

s

nplefion i
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e n
n ,
/
b
e o Status of lakes N -7 o e
Wame of Lake Current Status/Sewpa of DJ8 work ; 4 por W.0. A sperdaval | \ stotusf i
B ! _ I Date of Start | "Datzof Completion Date of Start | DoeofCompictign | tkelvdate ol campletion !
1 ﬁ Tworkin progress/
Cleaning of lake 76.64.2072 2909.2077 30.07.2023 2fF 02.2021 m:wm_..nui of rompletion 1 i
} ‘ [28.02.2023 i
Sanay Lake - T T T T B T i [ — — T
., Road cutting perm'spon awaitad/
28022023 likely date of completion 15

24002027

[Supsly of Elfhuent from Kondll 577 by laying af ling

Yot rot staned

Peelphery cleaning weerk alang the @lalazwa dalry |
slie dn a width of 20m from that side of tha iake

|
i
|
|
|

18.62.2023

|
|

Wark In pragress/
Likgly date of compietnn i~

—

P
i
I

Gag cUTHNg permistlon awaited

t project for cleaning of 3 part

: 3 [ehataswa Lake .E:r dlong with provisian of precast RCC draln s 1001202 10.01.2022
! i in progress. jat1r2072
i Hawever, a5 por slte cordition, feasthlity of o
| pretast arain work seems non-viable. _
Tkl Khurd Lake Laying of pipeila far Supply of treated effluent |- )
' E] ' i
; _?EE_B_ Tanks) from Narela STP It In progress. 2L.06.0022 | L02z.2002 Fetnol started I a
LI i .. . - b —

4 w:u:_ Khas ‘m_m prannsey o retain the lake for cieaning |a k sing Geo Bag 15 under

: . . . w uivde
ﬁ oreparation.
] SR A

ipurpase for 10years.

‘

15t Van, Vasant Kua] [Estinate 1ol 10 be prepased by 0.8 for cleaning

£stimate {o be arepared
4 m
V

and treatment.

|Lake

T%E Wan
T{Near Neela Haur}

[Loke 0.-01 to G4
|

|
|

C1eaning wark 1ok en ynetr
AMRUT 2.0/Central Gow funding
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faeeht fawma wiftpe,

DELHi DEVELOPMENT AUTHORITY

T T W1
_ DWARKA PROJECT DIVIBION-1

HErTf, Qe s, yw, T faeeh

CENTRAL NURSERY, SECTOR-5, DWARKA, NEW DELHI

E-mail.- gpswdddda@amall.com Phona No.011-25081284

F.54(191)SWD-9(DPD-1)/CDA/A/ Q&0 Datea | G[fl—,"»dl

To
The Tehsildar (Punjabi Bagh} Asstt. Engineer-f

Sub Division Punjabi Bagh, D:P-D--HD.D.A.
New Deihi- 110041 gd:ry NOW?}MTE_\.
altm -
BT ET LTI f PL

truday

Sub Regarding expenditure of demarcatron.
Ref  Your letter SOM/PB/12087-88 dated 19/11/2022

in reference to your tetler on the subject ¢ited above, enclosed please

find herewith a Cheque hbearing No. 267166 dated 15/12/2022, amouniing o

Rs 2,23,300/- in favour of Mss Intech Engineering, exciuding In-come Tax
amounting to Rs.24,700/- on the demanded amount of Rs.2.47,000/-.

You are requested to do the needful at an earliest, as the matter is listeg

before the Hon'ble Court on 20/12/2022.

Enci: as above.

sftrmmtafiman s g 0. @1
Executive Engineer / DPD-1

2. & w s g,
D. D. A,/ Dwarka, New Delhi

Copy to ‘ .
1. SDM. Punjabi Bagh, for information.

2 DO/LM (WZ) DDA, for information. )
\/z/AED-HIf DPD-1. to pursue the matter with Revenue degartment. ; p L

h
Y i
ok Lo

W-1
PD-1
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mit %dﬁu qw ¥7 PAYABLE AT ALL BRANCHES

._ Hegcr #is v g Rar
Centrol Bank of india fA g, oregh | R=h B % W
DOADAWARKAMANGL APLIRINEW DELHH 110045 H |
IFSC: CBINO283498 93684 D DMMY¥Y Y

1 4T &) or Bearer

Pay  Intech  Engineering.

¥T2 Rupess | WO _.,w@_% \r@&am hoo  thouwand  Fhree hmelred
R 4
3T i !

e 222300]- |

A - —_——
e ] 1290300366 @

ACCOUNT OFFICER
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XDDWAR
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DELHI DEVELOPMENT AUTHORITY

‘/.uz s ._‘-
TS

POWER OF ATTORNEY

IN THIS COURT oF . Hemn' Mﬂ. ..... NW&QGWWIM Pf:rw}oa,ﬂ Rarch

g ANo. .B3W of '>o.v_z.

KNOW ALL to Whom these presents shail come that UWGSKKW/O\J ........

Delhi Development Authonty on  behalf of Delhi Development Authority the above

named. R .................. NG'3d0 hereby appoint

ISHARN | SHAR A (DaMaz

myfour Advacate(s) in the above noted case and authorise him/them -

To act, appear and plead in the above noted case in this Court or in any ather Courtin which
the same may te tried or heared and atsc in the appallate Courts

To sign, fiie, verify and presant pleading, replications, appeals cross-objections, ar petitions
for executions, revisicn restoration, withdrawai, ¢ ompromlaP or other petitions, replies, objections
written statements, affidavits or ot — - -=ad necessary or proper for the

.@l?)hereinaﬁer calied the Advocate(s) to be

-prosecution ¢f the case in all its stg | R T2

Tc file and take back docur | ’ diet money or printing charges
that may arise touchlnq or n any ol ‘CZ,E’JTSSAE;ESEUZZIEE /

To take out O NOV-2020

N 2272
acts and things which may be Neces lin the course of the prosecuticn
cf the said case. T T

To appeint and instruct-any other Legai Practitioner authnnsnrg hirn to exercise the Powers
and authorities hereby conferred unto the Advocates whenever they think fit to o so and to sign the
power of attorney on my/our behalf.

And l/we the undersigned do hereby agreed to ratify and confirn: to acts done by the Advocates
of their substitutes in the matter as my/our own acts, as if done me/us to all intents and purposes

And |/we undertake thai l/iwe or my duty authorised ageni would appear in the court on all
hearings and will inform the Advocates for appearance, when the case is calied.

And twe undersigned to herehy agree o hold the Advocate or their substitutes responsible
for the resu't of the said case in consequence of their absence from the Court when the said case is
calted up for hearing, or for any negligence of the said Advocates or their substitutes.

And |/we the undersigned do hereby agree that in the evert of the whole or any part of the fee
agreed by me/us to be paid to the Advocate remaining unpaid, he sihall be entitled to withdraw from the
orosecution of the said case until the same is paid up.

IN WITHNESS WHEREQHF {/we do hereunto set my/our hand to these presentthe contents of

which have been understood by mefus this.... ... 03 . e day of/"-C/D .......... 2022
Accentes, |5H ABN  SHARMA CDILMC{? [2o(%)
Advogate H16- A LOAJJ({{Jw W
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